
63 Written Answers        [ RAJYA    SABHA ] to Questions 64 
(b) and (c) Do not arise at this stage. 

SHRI DAHYABHAI V. PATEL: May I 
know whether the proposed Nar-mada 
Project is going in any way to affect the 
two other Gujarat power and irrigation 
schemes? I mean the Tapti Scheme and the 
Mahe Scheme? 

HAFIZ MOHAMMAD IBRAHIM: I have 
not so far gone into that matter and I cannot 
say definitely if it will affect them or not. 

SHRI DAHYABHAI V. PATEL: May I 
know whether the proposed scheme is 
different or it is the same scheme that an 
ex-engineer of the Central Provinces 
Government, Mr. Watcha, submitted to the 
Government of India in 1948? 

HAFIZ MOHAMMAD IBRAHIM: That 
scheme of 1948 is not in my knowledge. 
That scheme, as I said, has been received 
by us just now and is being considered at 
present. 

EXPENDITURE ON LOADING FACILITIES 
FOROIL FROM    ANKLESHWAR TO    

BOMBAYREFINERIES 

*15. SHRI DAHYABHAI V. PATEL: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) what is the total amount that the 
Railways have had to spend so far on 
providing sidings and loading facilities etc. 
for arranging to bring oil from Ankleshwar 
and|or Baroda to the Bombay Refineries; 
and 

(b) how much of this hasbeen charged on the Refineries and how much has been borne by the Railways? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI SHAH 
NAWAZ KHAN): (a) The total cost 'of 
facilities provided for loading oil is Rs. 
9,50,347. 

(b) The entire amount has been borne by 
the Oil and Natural Gas Commission. 

*16 & *17. [The questioner (Shri Babubhati 
Chinai) was absent. For answers see below,] 

MR. CHAIRMAN: The questions are over. 

WRITTEN ANSWERS TO QUESTIONS 
COMMITTEE TO REVIEW PREVENTION   OF 

FOOD ADULTERATION ACT 

 ♦16. SHRI BABUBHAI CHINAI: Will the 
Minister of HEALTH be pleased to state: 

(a) whether Government propose 
to appoint an official committee to 
review the Prevention of Food Adulte 
ration  Act     and     the  Rules     made 
thereunder: and 

(b) if so the precise functions 
which are to be assigned to the com 
mittee? 

THE MINISTER OF HEALTH (DR. 
SUSHILA NAYAR):   (a)  No, Sir. 
(b) Does not arise. UNIFORMITY    IN    RATES    OF  
   POWER SUPPLIED TO INDUSTRIAL UNITS 

•17. SHRI BABUBHAI CHINAI: Will the 
Minister of IRRIGATION AND POWER be pleased 
to state whether the Government Of India have 
any proposal under their consideration to 
persuade the State Governments and the 
various Electricity Boards to bring about uni-
formity in rates of power supplied to industrial 
units? 

THE MINISTER OF IRRIGATION AND 
POWER (HAFIZ MOHAMMAD IBRAHIM) : No 
such proposal is under consideration. 

 


